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STATEMENT OF G )VERNOR OF RAJASTHAN
REGARDIN( CHANDIGARH

693. DR. BHA [ MAHAVIR :

{
SHRI 1'AN SINGH VARMA : |
' THE MINISTRY OF HOME AFFAIRS

| (SHRI VIDYA CHARAN

SHRI LA\AL K. ADVANI :

Will the Minis "er of HOME AFFAIRS |

be pleased to st.te :

(a) whetherit s a fact that the Governor

of Rajasthan re:ently made observations |

to the effect that he price paid for Chandi-
gall‘ih was “mucl too high for Punjab’’;
an

(b) ifso, the rc action of the Government
of India in thisr gard ?

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS
(SHRI VIDYA CHARAN SHUKLA) :
(a) Yes, Sir.

(b) Although the decisions regarding
Chandigarh and Fazitka areas were taken
and announced at the same time, they
were not based « n the consideration that
Fazilka area was the price for Chandigarh
or Vice versa. G wernment, therefore, do
not share the vie v expressed by the Gover-
nor,

BAN ONENT Y OF HIPPIES INTO THE
CounTrY

69g9. SHRI M AN SINGH VERMA :
Will the Ministcr of HOME AFFAIRS
be pleased to stite whether the Govern-
ment of India ! ave received any request
from the Delhi Administration or any
State Governm nt for banning the entry
of hippies into tl.e >ountry ?

THE MINISTER OF STATE IN
THE MINISTF Y OF HOME AFFAIRS
(SHRI VIDYA CHARAN SHUKLA) :
No, Sir. .

1]
TAS OFFn ERS

oF MYSORE

[13 MAY 1970]

| increase of the quota
| to these Services ?
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there is any proposal for

(c) whether
of State Promotees

THE MINISTER OF STATE IN

SHUKLA) :
(a) Yes, Sir. )

(b) There is no reservation in the L.A.S.
for Backwards Classes. The reservation
in favour of Scheduled Caste and Schedulcii
Tribe candidates in the LA.S. is made @
12 1/2% and 5%, respectively of the vacan-
cies to be filled through the Coprme_d
Competitive Examination; reservation 18
made on an all India basis and not State-
wise. During the past few years they
are being recruited upto the number of
vacancies reserved for them. Out of them
a proportionate number is being allotted
to Mysore.

(c) A recommendation of the A.R.C.
to increase the promotion quota to Class 1
Services including All India Services 1§
under examination.
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700. SHRI K. S. MALLE GOWDA :1 +[WesT BENGAL GOVERNMENT’S PLFA FOR

Will the Minister of HOME AFFAIRS
be pleased tostat= :

(a) whether i is a fact that the total
authorised strensth of IAS Officers

for | MATHUR

[ PREVENTIVE DETENTION LEGISLATION TFOR
| West BENGAL
701. SHRI JAGDISH PRASAD

. Will the Minister of HOME

Mysore State is 69 out of which the direct | AFFAIRS be pleased to state :

recruitment potts are

(b) whether t is
there is no ade Juate representation

1471;

in the IAS Cadre; and

{(a) whether it 1 a fact that  the

also a fact that| Government of West Bengal have re-
for | commended to the Central Government

the Backward Ci isses and Scheduled Castes

R
+[ ] English translation.
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to Questions

for the enactment of preventive deten- (b) if so, what are the details of
tion legislation for the State in order | the programmes that have been chalked
to deal with the present law and order | out by the Centre and the State Govern-

situation there; and

(b) if so, what decision has
taken by the Central Government
the matter ?]

been
in
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t[THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS
(SHRI VIDYA CHARAN SHUKLA) :
(a) Yes, Sir.

(b) The matter is under consideration.]
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t[INTERNATIONAL EpUCATION YEAR

702. SHRI RAM SAHAI : Will the
Minister of EDUCATION AND
YOUTH SERVICES be pleased to
state :

(a) whether itis a fact that the
Government of India have decided to
participate in the observance of 1970
as “‘International Education Year”
which has been designated as such by‘
the General Assembly of the United
Nations and the Central Government |
have also asked the State Gowernments‘
to take part in it; and

)

ments in this regard ?}
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+[THE MINISTER OF EDUCA-

TION AND YOUTH SERVICES.
(PROF. V. K. R. V. RAO) : (a) Yes-
Sir.

(b) A statement indicating the program-
mes chalked out by the Centre is herewith.
attached. [Se¢ Appendix LXXII, An-
nexure No. 34]. Information regardlng
programmes of the State Governments is
being collected and will be placed on the
Table of the House. ]

INCREASE IN PROMOTION QUOTA FROM.
crass II To Crass I SERVICES

703. SHRI ARJUN ARORA : Will
the Minister of HOME AFFAIRS be
pleased to state :

(a) the action taken by Government on
the recommendation of the Administra-
tive Reforms Commission “that the pro-
motion quota from Class II to Class 1
Services may be increased to 40 or 50
per cent as suggested in the dissenting
note given by a Member of the ARC"”;

(b) how does Government intend to
interpret these recommendations in case
of promotions from State Services be-
cause a large number of Class 1 State
Service Officers are awaiting promotion
to the the All India Services;

(¢) what does Government intend to
do to reduce increasing frustration amorg
the State Services on account of their very
limited chances for promotion to the
1.A.8.: and

(d) whether Government have taken
any decision in the matter; if not, the time

t[ ] English tranglation,



